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[Shri A. K. Roy] 
the Demands of the Ministry of 
Steel and Mines to be put separately. 

MR. SPEAKER: I shall now 
put cut motion No. 108 moved by 
Shri A. K. Roy to the vote of the 
House. 

CUt mOlion 
end negMived. 

18.00 hrs. 

No. 108 was put 

MR. SPEAKER: I shall now put 
all the other cut motions to the vote 
of the House. 

Cut motion Nos. 1 to 28 and 45 
to 107 were put and nelatiRd. 

MR. SPEAKER: I shall now 
put the Demands for Grants under 
the control of the Ministry of 
Industry to tbe vote of the House . 

The question is ; 

"That the respective sum. not 
exceedi ng the amount on 
Revenue Account and Capital 
Account bown in the ~ urth 
column of the Order Paper be 
granted to the President out of 
the Consolidated Fund of India 
to complete the sums necessary to 
defray the charges that will come 
in Cour e of payment during the 
year ending the 3 J.t day of March, 
1983, in re pect of the heads of 
demands entered in the econd 
column thereof again t Demand 
Nos . 58 to 60 relating to the 
Ministry of Industry.". 

The motion was adopted. 

MR. SPEAK R: I shall now 
put all the cut motions relating to 
the Ministry of Steel and Mines to-

ether to the vote of the House . 

'SHRI A. K. ROY: 1 would like 
that cul motion o. 24 relating to 

, 

retrenchment of H. S . L. Workers 
at Kudramukh moved by mo be put 
separately. 

MR. SPEAK R: I put cut motion 
No. 24 moved by Shri A. K. RoY to 
the vote of the Hou e. 

Cut motion No. 24 fD(JS put 
and negatived. 

·1 R. SPEAK R: I hall now pu t 
all the other cu t moli os relating to 
the Mini try of Steel and Mines to 
the vote of the Hou e. . 

CuI motion Nos. 1 to 23 and 25 
to 29 were put and negatived. 

MR. SPEAKER: I h 11 now put 
the Demand for Grant under the 
control of the Ministry of te I and 
Mine to the v te of the HOll e. 

~l he que tion is : 
" bat the re pective urn Dot 
exceeding the amount on Revenue 
Account and Capital Account 
shown in the f urlh coJumn of 
the Order Pap r be granted t 
the Pre ident ut of the C n Ii· 
dated Fund f Jndia to mple1e 
th um ne C 'ary to defr y the 
charge that will come in curse of 
payment during the year eD i~g 
the 31 t day f M rch, 1983, ID 
r ~ peel of the head f demand 
entered j n the econd column 
thereof again t emand s No . 81 
and 82 rei ting t the Mini t ry 
of Steel and ine." 

The motion.va adopted. 

• MA S OR GRA S 
1982·83- on rd. 

(iii) OF CIVIL UP-
PLI , ~ Y, FINANCB AND 
INFORMA no AND BROAD-
CASTING ETC. ETC. 

MR. SPEAKE : he que tion is: 

• hat the re pective sum Dot 
exceeding the amount on Revenue 

• Moved with tbe recommen4ati n of the 
Pre jdeot. 



489 D.G, Min. of Civil VAISAKHA 1,,1904 (SAKA) Supplies, Energy etc. 490 

Account and CapItal Account 
shown in the fourth column of the 
Order Paper be granted to the 
President out of the Consolidated 
Fund of India to complete the 
sums necessary to defray the char-
ges that will come in course of 
payment during the year ending 
the 31st day of March, 1983, in 
respect of the heads of demands 
entered In the second column 
thereof against :-

(1) Demand No. 10 relating to 
the Ministry of Civil Sup-
plie ; 

(2) Demand s Nos. 29 and 30 
relating to the Ministry of 

nergy; 

(3) Demands Nos. 32 to 43 rela· 

(4) 

l ing to the Ministry of 
inancc; 

ernands Nos. 61 to 63 rela-
ting to the Ministry of Infor-
mation ond Br adcasting; 

(5) emand No. 64 relating to 
the Mini try f Irrigation; 

(6) emands No. 67 and 68 
relati ng t t be Mini try of 
Law, Ju tice and Company 
Affair ; 

(7) Demand Nos. 69 to 71 
relating to the MiQi try of 
Petroleum, Chemicals and 
Fertilisers ; 

(8) Demands Nos. 72 to 74 rela-
ting to the Ministry of Plan-
ning; 

(9) D manus Nos. 76 to 79 rela-
ting to the Ministry of Ship- . 
ping and T ransport; 

(10) Demand No. 80 relating to 
the Ministry of Social Wel- f . 

fare' 

(11) Demands Nos. 83 to 8S re-
lating to the Ministry of 
Supply and Rehabilitation; 

(12) Demands Nos. 86 to 89 re-
lating to the Ministry of 
Tourism and Civj I Aviation; 

(13) Demand s Nos. 90 to 94 re-
lating to the Ministry of 
Works and Housing; 

(14) Demands Nos. 95 to 97 re-
lating to the Department of 
Atomic Energy: 

(15 ) Demand No. 98 relating to 
the Department of Electronics; 

(16) Demand No. 99 relating to 
the Department of Environ-
ment ; 

(17) Demand No. 100 relating to 
the Department of Ocean 
Development; 

(18) Demand s N os . 101 to 103 re-
lating to the Department of 
Science and "I echnology ; 

(19) Demand No. 104 relating to 
the Department of Space; 

(20) Demand No. lOS relating to 
Lok Sabha ; 

(2 1) Demand No. lOS relating to 
Rajya Sabha ; 

(22) Demand No. 107 relating to 
the Department of Parliamen-
tary Affairs ; and 

(23) Demand No. 108 relating to 
the Secretariat of the Vice-
President. 

The motion was adopted, 
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Demands for Grants, 1981-83 in respect of the Ministries of Civil Supplies, 
Energy, Finance and Informatio" and Broadcasting ttc. etc. rtJted by 
Lok Sabha. 

No. Name of 
of Demand 
Demand 

1 2 

Amount of Demand for 
Grant on account voted 
by the Hou se on 16th 
March, 1982 

Revenue 
Rs. 

3 

Capital 
Rs. 

Ministry of Civil Supplies 

10. Ministry of 71,18,000 1 ,36,62,000 
Civil SuppJies 

Ministry of Energy : 

Amou nt of Demand for 
Grant Voted by the Hou e 

Revenue 
Rs. 

3,~5,89,OOO 

4 

Capital 
R. 

6,83,13,000 

29. Department of 18,97,93,000 163,50,51,000 94,89,64,000 817,52,54,000 
Coal 

30. Department of 20,50,73,000 119,99,31,000 102,53,67,000 599,96,57,000 
Power 

Ministry of Finance 

32. Ministry of 7,88,62,000 
Finance 

33. Customs 7,44,80,000 
34. Union Excise 10,83,36,000 

Duties 
35. Taxes on In· 11,64,81,000 

come Estate 
Duty, Wealth 
Tax and Gift 
Tax 

36. Stamp 5,61,27,000 
37. Audit 13,27,67,000 
38, Currency, Coin· 9,80,23,000 

age and Mint 
39. Pensi :1 nS ) 6,55,37,000 
40. Opium and Alka- 28,81,48,000 

loid Factories 
41. Transfers to 4,45,04,74,000 

State Govern-
ments 

42. Other Expendi-
ture of the 
Ministry of 
Finance 

43. Loans to Govern-
ments Servants, 
~tc! 

91,54,86,000 

"7,65,000 39,43,10,000 2,38.26,000 

5,16,67,000 37,24,00,000 25,83,33,000 
54, 16,77,OOU 

58,24,02,000 

46,83,000 28,06,35,000 2,34,17,000 
66,38,36,000 

2,67,99,000 49,01,16,000 13,39,94,000 

82,76,82,000 
26,13,000 J 2,78,61,000 1,30,65,000 

933,54,12.0 

224,78,32,0(0 457,74,33,000 315,39,03,000 

16,2),12,000 - 81,05,58,000 
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1 2 

Revenue 
Rs. 

Mini try of Information 
and Broadcasting 

61. Ministry of I n- 18,58 t OOO 
formation and 
Broadcasting 

62. Information 5,38,04,000 
and Publicity 

63. Broadcasting 17,08,41 ,000 

Ministry of Irrigation 

64. Ministry of 14,24,37,000 
Irrigation 

Mini try of Law. Ju tice 
and Company Affairs 

67. Ministry of Law, 5,16,25,000 
Justi ce and Com-
pany Affairs 

I 

68. Administration of 19,64,000 
Justice 

Mini5try of Petroleum, 
Cbemica} and Fertilizer 

69. Ministry of Petro- 22,08,000 
leum, Chemicals 
and Fertilizer 

3 

Capital 
Rs. 

20,00,000 

10,75,68,0 ~)0 

2,16,67,000 

17,000 

70. Petroleum and 20,46,59,000 43,01,92,000 
Petro-Chemicals 
Industries 

7l. Chemicals and 
F erti lizers In-

90,11,37,000 42,55,17,000 

dustries 

Mini try or PI nniog 

72. Ministry f 83,000 
Planning 

73. Statistics 3,15,57,000 

74. Planning 
Commis ion 1,00,99,000 

4 

Revenue Capital 
Rs. Rs. 

92,93,000 

26,90,22,000 1,00,03,000 

85,42,06,000 53,78,42,000 

71,21,85,000 10,83,33,000 

25,81,23,000 83,000 

98,20,000 

1,10,39,000 

102,32,98,000 2]5,09,63,000 

270,56,84,000 212,75,84,000 

4,18,000 

15,77,84,000 

5,04,96,000 
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1 2 

Ministry of Shipping 
and Transport 

Revenue 
Rs. 

76. Ministry of Shipping 

3 

Capital 
Rs. 

Revenue 
Rs. 

and ransport 65,31,000 3,26,54,000 

4 

Capital 
Rs. 

77. Roads 25,39,90,000 26,35,68,000 1.26,99,52,000 1,31,78,38,000 
78. Ports, Light-

hou es and 
Shipping 12,95,57,000 25,52,79,000 64,77,85,000 1,27,63,93,000 

79. Road and 
Inland Water 
Transport 38,23,COO 3,66,52,000 1,91, 17,000 18,32,59,000 

Ministry of Social 
Welfare 
80. Ministry of 

Social Welfare 9,15,10,000 22,18,000 45,75,48,000 1,10,90,000 
Ministry of Supply 
and Rehabilitation 
83. Department of 

Supply 5,45,000 27,24,000 
84. Supplies and 

Dispo al 1,70,47,000 8,52,35, 00 
85 Department of 

Rehabilitation 4,40,67,000 1,17,27,000 22,03,33,000 5,86,37,000 
Mini try of Tourism 
and Civil Aviation 
86. .1\'1 inistry of 

'loud 'm and 
Civil Avia tion 13,50,000 67,4~.000 

87. Meteorology , 3,45,56,000 93,44,000 17,27,78,000 4,67,22.000 
88. Aviation 6,18,21,000 11,39,17,000 30,9 J ,05,000 56,95,83,000 
89. Toudsm 96,74,000 1,83,7.5,000 4,83 68,000 9,18,75,000 

Ministry of Works and 
Housing 
90. Mini try of Work 

anJ Hou -ing 26,75,000 1,33,75,0 ° 
91. P..lblic Work 26,94,88,000 7,89,46,000 134, 74,38,0 ° 39,4 7,32,000 
92. Water Supply 

and Sewerage 21,66,67,000 108,33,33,000 
93. Housing and 

Urban Develop-
ment 5,45,96,000 19,16,52,000 27,29,82,000 45,82,57,000 

94. Stationery and 
Printing 

Department of 
Atomic Energy 
95. Department of 

Atomic En~rgy 

8,29,59,000 41,47,98,000 

J2,99,000 64,96,000 
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1 2 3 4 

96. Atomic Energy 
Re earch, De-
velopment and 
Industria l 

Revenue Capital Revenue 
.Rs. Rs. Rs. 

Capital 
Rs. 

Pr ~ects 21,28,30,000 23 ,10,20,000 106,41,48,000 115,50,98,000 

97. Nuclear Power 
Scheme 16,77,31,000 16,16,43,000 83,86,54,000 80,82,13,000 

Department of 
Electronics 

98. Department of 
Electronic 

Department of 
Environment 

99. Depar tment of 
Environment 

Department of Ocean 
Development 

100. Department of 
Ocean Develop-
ment 

Department of cience 
and Technology 

101. Department of 
Science and 1 cch-
no logy 

102. Survey f J ndia 
103. G rant to Council 

f cienti fic and 
Indu 'tria l Rc ea rch 

Department of pace 
1 C4. Depa rtment of 

Space 
Parliam nt, D part-
ment of Parliamentary 
Affair , ecretariats 
of tbe Pr sident 
and Vice-President 
and Union Public 
Service Commi sion 

105. 
106. 
107. 

108. 

Lok Sabha 
Rajya Sabha 
Department of 
Par liamentary 
Affairs 
Secretariat of 
the Vice-President 

2,72,51,000 4,03,08.000 13 ,62,55,000 20,15,42,000 

1,88,89,000 

4,44,55,000 

7,83,58,000 
4,97,50,000 

14,60,83,000 

9,44,47,000 

12,64,75,000 

27 ,67 ,000 39,17,88,000 1,38,33,000 
50,000 24,87,50,000 2,50,000 

73,04,17,000 

10,28,76,000 13,96,34,000 51,43,82,000 36,68,91,000 

1,49,27,000 7,18,83,000 
48,67,'JCO 2,43,38,000 

4,67,000 23,36,000 

1,18,000 5,92,000 


